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From Shri Saptarshi Garg

Joint Registrar (Vlgilance)

Gauhati High Court
Guwahati.

To,
Shri SaumarjYoti Dutta

Deputy Registrar (Bench)

Gauhati High Court, Guwahati

Dated Guwahati, the tBtq December,202l

Sub:- Permission to avail HTC.

Your letter daled 14-12.2027Ref:-

Sir,

Withreferencetotheabove,Iamdirectedtoinformyouthat,you

havebeenaccordedpermissiontoavailHomeTravelConcession(HTC)forthe

block period of 2O2O-2OZ| w'e'f ' 24't2'2027 lo 28'12'2021 for the journey to

your home town Golaghat (subject to granting casual leave with station leave)'

by the shortest possible route, as per existing Rules

Yours faithfullY

9\2,t**
JOINT RE.GfSTRAR (VIGILANCE)

Memo No. Hc.vII-03/202o| e 1y1- et's /A, dated LrIIL| j1 q"

Copy to:-
1. The PrinciPal Accountant

information.

General, (A&E), Assam, Guwahati for
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2. The Deputy Registrar (Finance), Gauhati High Court' Guwahati for

information and necessary action'

3. The Project Manager, Gauhati High Colrt' G.uwahati for information
- 

*itn re(uest to talke n"i"ttury ieps for upload this letter in official

website of this Hon'ble Court
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